
O.A. N,-63'1107 

ORDER DATED Itth AU CU ST2O 10 

(2 ormii 
HONBLE MR. G. SHANTHAPPA, JUDICIAL MEMBER 

H(I)NBLE MR. CR. MOHAPATRA, ADMN. MEMBER 

When. the case came up Mr. A. Swam, Ld. Counsel for 

the applicant submitted that he will he permitted with lihert. 

to withdraw this Original A.pphcalion. 

2. 	 . 	This Original Application is 

disposed of as withdrawn. Inform the parties. No costs. 

Menibr(A) 	 iitniber ) 


